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[Dr. Vasant Kumay Pandit)

State has incurred a burden of a
large overdraft of Rs. 82.00 crores.

Since the end of 1980, the State
Government has been pressing for
advance Central assistance of Rs, 53
crores so as to pay off the over-

draft,

May I earnestly request the Cen-
tral Government to sanction assis-
tance as much ag possible to Madhya
Pradesh immediately and to send a
Review Team to assess the situation
and finalise the financial burdens of
the State, due to which several de-
velopment programmes, schemes
and projects are held up. I hope the
Government would awaken to the
situation without further delay to re-
duce the hardships of the poor suf-

fering people, particularly of the
scarcity areas and backward re-
gions.
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(iv) EXPLORATION OF OIL AND GAB-
IN NARASAPUR AREA OF ANDHRA

PRADESH

SHRI KUSUMA KRISHNA MUR-
THY (Amalapuram): Sir, the planned
efforts to explore oil and gas at Linga-
boyincherala and Y. B. Lanka in
Narasapur area in Andhra Pradesh
yielded very good results and raised
high hopes for the rich deposits of
oil and gas in both off-shore and on-
shore around Narasapur. The expec-
tations were further strengthened
when it was officially declared, sourceg
reveal, that the Godavari basin might
prove to be another Bombay High.
Later it was stated that the Oil and
Natural Gas Commission had drilled
two wells in Godavari basin without
any success. Again it has been an-
nounced that notable achievement of
the off-shore drilling in 1980 was the
discovery of hydro-carbons in the
structures of Godavari basin. It has
been however, stated again that the
Godavari basin is very rocky and
muddy and therefore deep drilling
had become very difficult. The official
anneuncement declared recently that
the Government may go in for foreign
consultancy for the exploration of oil
in the Godavari basin and financial
asgistance has also been sought from
the World Bank fer this purpose,
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Besides, the Norwegian Rig which
was initially employed for drilling at
Narasapur has been withdrawan to
divert it to other places. The Gov-
ernment has been evincing great in-
terest in carrying out explorations for
-0i] and gas wherever indications are
available except in Narasapur. These
contrasting versions very frequently
pouring in the press have created
great confusion in the minds of the
people of Andhra Pradesh in general
and the people of Godavari district
in particular. Our need for cil and
consequent expenditure is increasing.
‘We may have to pay Rs. 6,000 crores
in 1981 as against Rs. 1,500 crores in
1978, In view of the utter confusion
‘and uncertainty about the attitude of
the Government so far shown in
action in conducting oil explorations,
particularly at Narasapur, I would
strongly urge upon the Government
to declare a time-bound programme
for exploring oil and gas at Narasapur
and implement it with all seriousness
and sincerity.

(v) DEMAND FOR LINKING RATNAGIRI
Crry wWItTH BOMBAY BY AIR SERVICE

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri): Sir, under Rule 377, I
would like to mention the following
matter of public importance: —

Ratnagiri city which is the head-
quarters of the district is 3 small
town in deep waters on the west
coast of Xonkan in Maharashtra
State. This district is a long narrow
strip between the ghats and the sea,
‘and hills rise to the sky. The Konkan
Littoral presents great scenic beauty
because hills march with beaches.
The sea is the bluest of blues like
bluegratto in Capri in Italy and hills
run sky-high. There is a great re-
creational and tourism potential in
Ratnagiri, provided tourism infra-
structure is built up, This district is
not linked up with rail line nor is there
any sea transport facility worth the
name, The Maharashtra Government
constructed an air-strip at Ratna-
giri eome vears back by spending
lakhs of rupees with a hope that the
Central Government would start ope-
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rating air service between Bombay
and Ratnagiri. This is the only air-
strip in the entire area of Konkan.
Private operators by name Golden
Son Aviation Company was permitted
to operate air service between Bombay
and Ratnagiri and the said service
was in operation during 1977-79, Due
to escalation of fuel prices, the service
has been discontinued. It is reported
that the permission sought by these
private operators to import a new
type of plane which would consume
considerably less quantity of fuel has
not been granted by this Government.
Under the circumstances, I request
the Government to give all necessary
assistance to private operators who
are willing to operate flights on this
route or start Indian Airlines service
between Bombay and Ratnagiri or at
least direct the Indian Airlines to con-
nect Ratnagirj to Bombay by a flight
which operates between Bombay and
Belgaum.

MR. CHAIRMAN: I think, your
poetic expression will have some in-
fluence on the Government.

SHRI BAPUSAHEB PARULEKAR:
At least I will try that way now.

(vi) DEMAND FOR REOPENING OF A
BRANCH OF NATIONAL INSURANCE COR-
PORATION IN BHEELWARA, RAJASTHAN

SHRI GIRDHARI LAL VYAS
{Bheelwara): Under rule 377, I rise
the following matter for Government's
consideration and action:—

Bheelwara town in Rajasthan is
developing fast industrially though it
is still a backward area district,
Around this town exists a sea of
mines providing necessary raw
materials for establishment of small
scale industria]l units. In recent years,
based on these raw materials, many
small scale industrial units have come
up. . Besides, this town also has a few
big textile units,

In view of all these considerations,
a decision wag taken for the establish-
ment of a branch of General Insurance
Society, now part of the National
Insurarce Corporation. However, this



